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THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
FINANCE(BANKING,REVENUE AND INSURANCE) (SHRt 
KADAMBUR M.R JANARTHANAN) . (a) and (b) Data for 
these pruposes are not maintained m"ltrict·wise The lolal 

Vear Incornetax Central EXCISe 
(including cor· 
poration tax) 
Gurarat Other Gujarat Other 

States (Including Slales 
UTs) 

1995·96 1953.48 30120.52 505260 3551278 

1996-97 1915.33 34885.67 601148 3890614 

1997·98 1846.92 35138.08 714260 4063907 
(Provisional) 

ec) the amount given to GUlarat vis·a,vls other slates 
as share of Central Taxes and the long term loans on 
account of net small saving collections during the last three 
years are as under . 

Year Share of Central Taxes Loan on account of 
net Imall savings 

Gujarat Other Guiaral Other 
States Slates -------. -

( 
1995.'~6 113956 2812665 838 56 7333.28 

1996·97 1359.54 3374790 76033 8246.60 

1997·98 1704.25 4185796 122624 1231360 

{Translation} 

Regional Rural BanD 

538. SHRI BACHI SINGH RAWAT 'BACHDA' Wililhe 
Minister of FINANCE be plealed to state' 

(a) whether any decision has been taken 10 bring 
Regional Run~1 Banks al par with Nationalised Banka In lhe 
country; 

(b) if so, the detaill thereof; 

(c) whether the employe .. of Regional Rural Banks 
have been demanding 10 bring Iheir pay .cafe at par with 
pay scales of Nalionalieed Banks from lime to time and 

(d) if '0. the reaction of the Government Iherelo? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRV OF 

revenue, collected by the Union Government through 
Income Tax (including Corporation tax), Excise and 
Customs duti .. and also small saving collection. during 
the I .. t three year. in Gujarat via-a vis other States are .. 
under: 

(Rs in cror .. ) 

Customs Small Savings 
Collection 

GUlarat Other Gujarst Other S;at .. 
(including States 
UTI) 

4763.26 30733 47 1060.58 8676.75 

667169 3621127 982.47 11362.83 

6211 56 34030.53 182575 ln30 58 

FINANCE (BANKING, REVENUE AND INSURANCE 
(SHRIK.lDAMBURM R JANARTHANAN)' (a) to (d) The 
pay and allowances of Ihe employ ... of the Reglona 
Rural Banks (RRBs) are to be delermtned by Governmen' 
under sectIOn 17(1) of the Regtonal Rural Banka Act, 1976 
Such determtnallOn was 1 .. 1 carried out by an order dale: 
22 02 1991, pursuanlto the award of Ihe NallOnallndu.I"a 
Trtbunal (NIT) which was .el up .. per the directions of the 
Supreme Court In a Writ Pelition. A wage rev.1OtI has bee' 
earned out In lhe commercial bankl following the SIXl' 
Bipartite Agreement between the Indian Banka Aaaoclatro' I 
and the Employeea' UnionalOthcers' AalOCiallOn6 " 
February. , 995 and June. 1995 respectIVely The efT1)loyeel 
of RRB. have demanded a .milar wage revlllOn HOW8\'e' 
most at the RRBs have he.vy accumulated Ioue. In or:1e' 
10 have a package thaI will reconcile Ihe I1lere.t. of I"e 
employee •. the chent. and the ",.'''utIOM themselves ~,( 
Reserve Bank of India, (RBI), on the advlceot Governme·· 
appOInted a Commmee 10 rMke recorTWnendaIIOIIS:: " 
Government on lhe iaaue The Commm.. ha, Slr:1 
submrtted '" report A hnal dec:lllOn on the Report WI!: ~I j 
laken by .he Government In theltght of the e.aminll.v" :' ,j 
the said repon by RBI '~ 

Dumplng~. 

539. SHRI SANDIPANTHORAT; Willi he MinlSleI 
of COMMERCE be pIeued 10 1Ia18: 

(a) whether lhe Government have taken 8/1\ 
steps 10 bring more Iraneparency In dumping laW 

(b) " eo, delalllihereof aJongwtth chang8I cameO 
out racantty; ~.~ 

(e) the effects of the .. chang .. : and 

(d) the pr8Hnl poaition In regard to InCidence rJ 
dUmping and action takan thereon? 
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THE MINISTER OF COMMERCE (SHRI 
RAMAKRISHNAHEGDE): (a)to(c) The provlalona of Anti-
dumping law. in India wHh regard to exchange of 
information, di.clo.er, oral hearing, etc. make the 
inve.tigldlona tran~arent .ubject to the provision. of 
confidentiality. Further, the not.lcation. Rued by the 
Designated Authority are detailed and touch upon all 
aspect. of thelnveatlgationa. Therefore, there ia no apecllic 
propoeal for bringing about any change. In thil regard. 

(d) Th. data. of cue. where prellmlnaryllinal findinga 
have been announced are given in the Statement attached. .. ,."..", 

A. C .... whe,. o.finltive (Final) Anti OufTJ'lng Outifls 
recommend.cJ 

Product CountryliM Range of Duty 
Recommended 
(Ra. per Unit) 

2 :J ~ 

1. PVC R .. in· Brazil 20361MT 
M.xico 16191MT 
Korea RP 12531MT 
USA 504IMT 

2 BlSphenol-A·· Japan 7477/MT 

3. Potuel\rn Permanganat.China PR 59921MT 

4. Isobutyl Benz.n. S China PR 106341MT 

5 3,4,5 Trim.thoxy 
Benza~hyde(~BA) China PR 237/Kg. 

6. Theophylline Caffeine China PR 108lKg. 
101/Kg. 

'7 Acrylonitrile Butadiene Japan 19306IMT 
Rubber(NBR) 

8. Bisphenol-A Brazil 102631MT 
RUllia 125591MT 

9. Sodium F.rrocy.nld. China PR 163581MTto 
20287/MT 

10. Dead Burnt M.gn .... Chin. PR 13331MTto 
(OBM) 19251MT 

11. Low Carbon F.rro RUII. 10900 to 
Chrom. (LCFC) Kazakhltan 18600IMT 

18500lMT 

2 8-Hydroxyquinolin. China PR 1831Kgto 
206lKg 

3. Bilph.nol-A USA 10,ooOlMT 

4. Acrylonitrile But.diene Germany 132551MT 
Rubber(NBR) KoreaRP 83161MT 

Ii. Acrylic Fit" .. USA. 6.30 to 
Korea RP Th.lland 42.93 per kg. 

2 3 

18. Catalyata Denmark 

17. Graphit. Electrode •••• 

18. Ne.print USA, 
Canda, 
RUllia 

4 

21.24-192.01 
per Hr. 

5517-30997/MT 

R.fer.nce 
price 
22958-26696IMT 

19. PTA Thailand, 1130-33751MT 
Korea, RP, 
Indonesia 

20. Vitamin-C China PR, 27.59-61 par kg. 
Japan 

Duti.. racommended 10 be dilCOfltinu.td on 23.12.1997 
.... rrwvi_. .. Increued to 8434IMT .fter !Wi_ . 

S Increased 10 12465IMT .flllr ravi_. 
USA, China, Spain,ltIIIy, Gennany, Balglwn, Aullri., FIMCe. 

B. Cases recomm.nded for provisional duties and 
inveatigation in ProgrMs 

Product Country/iM Recornm- Ouantumof 
endation Duty Recom-
date mended 

1 . MagnMium ChinaPR 06.02.98 27509lMT 

2. M.tallurgical ChinaPR 20.03.98 18001MT 
Cok. 

3. Polystyrene Kor.a RP, 12.05.98 Nil to 113881 
Japan, Taiwan MT 
Malaysia 

E.rnlngs of ... han.dl Coalfield 

540. SHRI AJIT JOGI: Will the Minister of COAL be 
pleased to state: 

(a) the total revenue earned by Mahanadi Coalfield 
during each of the last three years; 

(b) whether the Government propose to expand the 
activities of the above Coalfield; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE OF THE MINISTRY OF 
COAL (SHRI OILiP RAY): (a> Thetotalrev.nue eamedby 
Mah.nadi Coalfields Limited (MCl) during tha last three 
years is given below: 

(Ra. in croras> 

1996-97 1995-96 1994-96 

1014.46 1081.94 810.12 
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